MENTIONING REPORT COURT NO 04

Date : 06/07/2020

S.NO CASE TYPE CASE NO. Remarks
1 BA 3936/20 NO ORDER
2 BA 4197/20 NO ORDER
3 BA 4412/20 NO ORDER
4 BA 1866/20 NO ORDER
5 BA 4097/20 NO ORDER
6 BA 3967/20 NO ORDER
7 ABA 2434/20 NO ORDER
8 BA 3882/20 NO ORDER
9 BA 4834/20 NO ORDER
10 BA 4256/20 NO ORDER
11 BA 4387/20 NO ORDER
12 BA 4347/20 NO ORDER
13 BA 4070/20 NO ORDER
14 BA 4205/20 NO ORDER
15 BA 3961/20 NO ORDER
16 ABA 2431/20 NO ORDER
17 ABA 2435/20 NO ORDER
18 ABA 2317/20 NO ORDER
19 BA 4515/20 NO ORDER
20 BA 3856/20 NO ORDER
21 BA 2332/20 NO ORDER
22 BA 3915/20 NO ORDER
23 ABA 2684/20 NO ORDER
24 ABA 2557/20 NO ORDER
25 ABA 2657/20 NO ORDER
26 ABA 2452/20 NO ORDER
27 BA 4464/20 NO ORDER
28 Cr.APP(SJ) 959/19 NO ORDER
29 ABA 1832/20 PUT UP ON 08-07-2020
30 Cr.M.P 1474/20 PUT UP ON 08-07-2020




MENTIONING REPORT COURT NO 09

Date : 07/07/2020

REMTArKs
S.NO CASE TYPE CASE NO.
1 CONT. (CIVIL) 300/20 10-07-2020
2 WPS 1110/20 REJECTED
3 WPS 3532/19 REJECTED
4 WPS 3306/20 REJECTED
5 WPS 1613/20 REJECTED
6 WPS 5575/18 REJECTED
7 WPS 868/19 REJECTED
8 WPS 1502/20 REJECTED
9 WPS 1458/18 REJECTED
10 WPS 1488/20 REJECTED
11 WPS 1583/20 REJECTED
12 WPS 1905/20 09-07-2020
13 WPS 530/20 09-07-2020
14 WPS 1817/20 09-07-2020
15 WPS 1927/20 09-07-2020
16 WPS 1893/20 09-07-2020
17 WPS 1935/20 09-07-2020
18 WPS 1894/20 09-07-2020
19 WPS 1879/20 09-07-2020
20 WPS 1970/20 09-07-2020
21 WPS 1901/20 09-07-2020
22 WPS 3131/16 17-08-2020
23 WPS 4167/17 14-09-2020
24 WPS 6587/18 14-09-2020
25 WPS 1489/20 USUAL COURSE, IF READY
26 WPS 1695/20 USUAL COURSE, IF READY
27 WPS 324/20 USUAL COURSE, IF READY
28 WPS 407/20 USUAL COURSE, IF READY




MENTIONING REPORT COURT NO 10

Date : 07/07/2020

(FIXED FOR, IF DEFECT
S.NO CASE TYPE CASE NO. FREE)
1 Cr. A(S)) 735/19 06-08-2020
2 Cr. A(S)) 129/19 06-08-2020
3 Cr. A(SJ) 141/20 06-08-2020
4 Cr. A(S)) 394/20 07-08-2020
5 Cr. A(S)) 243/20 10-08-2020
6 Cr. A(S)) 374/20 10-08-2020
7 Cr. A(S)) 391/20 11-08-2020
8 Acg. Appl 43/19 17-07-2020
9 Cr. A(S)) 289/20 07-08-2020
10 Cr.Rev 939/19 24-07-2020
11 Cr. Rev 1544/19 27-07-2020
12 Cr.Rev 76/20 27-07-2020
13 Cr. Rev 434/20 28-07-2020
14 Cr.Rev 476/20 28-07-2020
15 Cr.M.P 36667/20 17-07-2020




MENTIONING REPORT COURT NO 15
Date : 07/07/2020

.N CASE TYPE CASE NO.
1 Cr. M. P 924/20 LIST AFTER 02 WEEK
2 WP.(Cr) 103/19 USUAL COURSE
3 Cr. Rev 481/19 MENTION BEFORE APPROPRIATE BENCH
4 Cr. M. P 3322/17 LIST THIS CASE AFTER 01 WEEK WITH IA
5 Cr. M.P 4175/19 LIST THIS CASE AFTER 01 WEEK
USUAL COURSE UNDER APPROPRIATE
6 Cr. M.P 1003/20 HEADING
IF DEFECT FREE
USUAL COURSE UNDER APPROPRIATE
7 Cr. M.P 1492/20 HEADING
IF DEFECT FREE
USUAL COURSE UNDER APPROPRIATE
8 Cr. M.P 976/20 HEADING

IF DEFECT FREE




MENTIONING REPORT COURT NO 18
Date : 07/07/2020

Remarks

.NO CASE TYPE CASE NO.
1 WPC 2440/19 NEXT WEEK
2 WPC 5935/19 NEXT WEEK
3 WPC 5945/19 NEXT WEEK
4 WPC 5934/19 NEXT WEEK
NEXT WEEK
> Wee 1713/20 IF COURT FEE FILED
AFTER 01 WEEK
® Wee 1929/20 IF COURT FEE FILED
7 WPC 3941/18 USUAL COURSE
8 WPC 3572/18 USUAL COURSE
9 WPC 3942/18 USUAL COURSE
10 WPC 6943/12 USUAL COURSE
11 WPC 3060/17 USUAL COURSE
12 WPC 1507/20 TO LIST AS PER LAST JUDICIAL ORDER
13 CMP 87/20 AFTER 01 WEEK




MENTIONING REPORT COURT NO 20

Date : 06/07/2020

.NO CASE TYPE CASE NO.

1 Cr.M.P 1379/20 THIS WEEK, IF READY
2 Cr.M.P 1294/20 THIS WEEK, IF READY
3 Cr.M.P 1246/20 THIS WEEK, IF READY
4 Cr.M.P 4309/19 THIS WEEK, IF READY
5 Cr.APP (SJ) 210/20 AS PER ORDER

6 ABA 2515/20 IN DUE COURSE

7 Cr.M.P 1367/20 THIS WEEK, IF READY
8 Cr.M.P 1255/20 THIS WEEK, IF READY
9 Cr.M.P 31/20 AS PER ORDER, IF READY




